
PCC

Jammu and Kashmir
Pollution Control Committee

Chairman.spcb@jk.gov. in
mem bersecy-jkpcc@jk.gov. i n

0191 -2472881,2476925

Sir,

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

The JudiciaI Consultant,
Hon'ble National Green Tribunat,
Principal Bench,
New Dethi.

No: JKPCC/NGT/OA 221t2026l 3\q+ Dated: - z I -07-2026.

Sub:-Report on behatf of Jammu and Kashmir Po[ution Control
Committee pursuant to Hon'ble Nationa[ Green Tribunat, order
dated 09-04-2026 passed in O.A No. 221 12026 titted "Tariq Bhat
Vs. State of J&K (UT) & Ors."

ln comptiance to the directions of Hon'bl.e National Green Tribunal,

Principal. Bench, New Dethi order dated 09-04-2026 passed in o.A No.

22112026 titted "Tariq Bhat vs. State of J&K (UT) & ors.", the report of

J&K Pottution ControI Committee is submitted herewith.

It is therefore, requested that the report may kindl.y be taken on

record and placed before the Hon'bl.e NGT for consideration.

Yours faithfutty,

Enct: - As Above.

(Dr. R. inath) IFS

Member Secretary
J&K PCC
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 221 of 2026

IN THE MATTER OF "Tariq Bhat V/s State of f&K (UT) &
Ors."

Report on behalf of fammu and Kashmir Pollution Control Committee
pursuant to Hon'ble National Green Tribunal Order dated 09-04-2026
passed in O.A No. 221/2026 titled "Tariq Bhat V/s State of J&K (UT) &
Ors."

"The Respondent No. S-I&K Pollution Control Committee (/&K

PCC) is directed to carry out the inspection ofthe Respondent

No. 7-M/s Shiva Stone Crusher and ascertain ifthe Respondent

No. 7 has necessary environmental clearances and also

ascertain if the Respondent No. 7 has compiled with the

conditions imposed in those environmental clearances and

submit the report before the next date of hearing."

Status Report:

In compliance to the aforesaid order of Hon'ble National Green

Tribunal issued on dt. 09-04-2026 in OA No. 221 of2O26, the report of

the f&K Pollution Control Committee is as follow:

That Consent to Establish (fresh) under Section 25/26 of Water

(Prevention and Control of Pollution) Act, 1974 and under

1
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Background: -

The Hon'ble National Green Tribunal (NGT) was pleased to pass

following directions vide its order dated 09-04'2026 in the O.A No'

22U2026 operative part of which is as under: -
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Section 21 of Air (Prevention and Control of pollution) Act,

1981, was granted to M/s Shiva Stone Crusher village Kanjali,

Reasi vide dated 28.04.2025 (Copy enclosed as Annexure 1).

That the Divisional Forest Office4 Reasi has issued NOC vide No.

DFO/RFD/6604-05; dated: ZZ.OZ.Z02S (Copy enclosed as

Annexure 2)

That the Deputy Commissioner, Reasi has issued NOC under S.O

60, vide No. DClRsi/Se/25-26/2038-42; d,ated: Z0.0B.Z0ZS

(Copy enclosed as Annexure 3).

That Unit holder has obtained requisite NOCs from concerned

authorities.

That the unit holder has been granted consent to operate
(Fresh) by f&K pCC vide dated 21.04.2026, which is valid upto
April 2031 (Copy enclosed as Annexure 4).

That Divisional Officeq, I&K pCC Reasi was requested to have the
unit inspected for operation and performance of pollution
control devices/measures vide this office No. JKpCC/Sc./OA
221-2026/26/1005; dated: 07.05 .2026 (copy enclosed as

Annexure 5).

That Regional Directoc ]&K pCC, Jammu has submitted
verification report vide his office No. pCC/RDf/NGT /2026/797-
98; dated: 16.05.2026 (Copy enclosed as Annexure 6).

The report indicates that the requisite poilution control Devices

(PCDs) have been installed and necessary pollution control
measures have been adopted by the unit holder in conformity
with the latest guidelines issued by the J&K pollution Control
Committee.

That Regional Director; J&K pCC Jammu was further requested

to get conducted air quality monitoring and source emission

4

5

6

7
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monitoring of M/s Shiva Stone Crusher vide this office No.

IKPCC/Sc./OA 221-2026/2611630; dated: 22.05.2026 (Copy

enclosed as Annexure 7).

That Air quality monitoring report submitted by Regional

Directorl J&K PCC fammu vide No. PCC/RDJ/O/26/7337; dated

09.06.2026, indicates that the results recorded are within the

standard permissible limits (Copy of the report is enclosed as

Annexure 8)

Prayer:

In the premises, it is therefore respectfully prayed that the report

may kindly be taken on record before the Hon'ble National Green

Tribunal for consideration.

Dr. R. th, IFS
Membe Secretary
J&K PCC

9
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J PCC
Jammu and Kashmir

Pollution Control Committee
chairmanSTjkspcb@gmail. com

membersecretaryiks0cb@amail.com M
rirE
Lifestyle for
Environment

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

0191 - 2472881 ,2476925

Divisional Officer,
f&K Pollution Control Committee,
Reasi.

No.: f KPCC/Sc. / O A 221-2026 /26 / t o a i Date: 0-J -05-2026

Sub: Verification of the M/s Shiva Stone Crushers, Village Kaniali, Reasi.

Sir,

Please refer to the subject cited above. In this connection, I am to

convey that consent to operate (Fresh) was granted to M/s shiva Stone

Crusher, Village Kanjli, Reasi, vide dated 2I-04-2026.

You are, therefore, directed to have the unit inspected for operation and

performance of Pollution Control Devices/measures.

Yours sincerely,

Dr. R. inath, IFS
AMembe ecretary
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J&K PCC
Jammu and Kashmir

Pollution Control Commattee
chairmanSTjkspcb@gmait.com

memberSecr w rirE
Lifestvle for
Envrrdnment

etarviksocb@o mail.com

0191 - 2472881,2476925

Regional Director,
f&K Pollution Control Committee,
fammu.

No.: fKPCC/Sc./OA22l-2O26/26/lLto Date: >z--O5-2O26

sub: verification of the M/s shiva Stone crushers, village Kanjali, Reasi.

Sir,

Please refer to your office No. pC/Div/Reasi/ZOZ6/26-27; dated:

08.05'2026. As such, you are requested to get conducted air quality
monitoring and source emission monitoring of M/s Shiva Stone crusher
village Kanjali, Reasi and share brief status report in this matter by or before

3l"tMay,2026.

D,.Rk;^th, rFs
lrlvlembEr Secretary

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road
Raibagh, Srinagar, 190 008

Yours sincerely,
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